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Rahul Clerk <courtclerk@aparlaw.in>

Advance Service of Reply – Appeal No. 21 of 2026: M/s Mahadev Processor v.
Punjab Pollution Control Board
1 message

Rahul Clerk <courtclerk@aparlaw.in> Thu, Jul 2, 2026 at 1:49 PM
To: "lmsadv01@gmail.com" <lmsadv01@gmail.com>

Dear Sir/Madam,

Please find attached the Advance Service of Reply in Appeal No. 21 of 2026, titled M/s Mahadev Processor v. Punjab
Pollution Control Board.

Kindly treat this email as advance service of the said reply upon the Respondents.

Thank you.

--
Kind regards
Rahul
Court Clerk
Law Office of Apar Gupta

@ courtclerk@aparlaw.in  

A E-215, 3rd Floor, East of Kailash, New Delhi, India 110065
T +91-9873-02-0252
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